HIGH COURT OF JAMMU & KASHMIR AT JAMMU

To,
' e Centrai Project Co-ordinator,

(e-Courts), High Court of Jammu and Kashmir,
Jammu.

No: 284G~ . /NG Dated: CEI)//LI}@\ o\ 3

Subject: - Filling up of one post (subject variation)
in the cadre of Court Steno, Lokpal on
transfer on deputation / transfer in the
office of Lokpal.

Sir,

With reference to the subject cited above, 1
am directed to forward h@rewith copy of Notification No,
A-35014/01/2019-Lokpal dated 13.11.2019 received from
Under Secre tary, Secretariat of Lokpal, Government of India,
New Delhi with the request to upload the same on the official

High Court Website.
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HHI- A-35014/01/2019-Lokpal
L IEGRIREIE
Government of India
HERIGRIEEIRE
Secretariat of Lokpal
The Ashok Hotel, Chanakyapuri,
New Delhi, dated 13" November, 2019
To,
The Secretary/The Head of the Department,
All Ministries/ Departments

M 647 Government of India

/l/éubject:-»FiHing up of one post (subject to variation) in the cadre of Court Steno, Lokpal on
\, Transfer on Deputation/Transfer in the Office of Lokpal.

SiF,

| aim directed to state that applications are invited for appointment on Transfer on.
Deputation/Transfer to the post of Court Steno, Lokpal from the eligible candidates working in
the Ministries/Depariments  of the Central Government and Autonomous/Constitutional
Organizations/Bodies following Central Government Rules/norms/procedures/pay scales etc. The
Conditions of the Service will be same as that of Supreme Court Officers & Servants (Conditions of
Service and Conduct) Rules, 1951.

,,

The details of the pay scale, eligibility criteria, tenure etcis as under:-

,rPay Scale f-‘ay scale of PB-2 5___9,3_@_0’_/ + Grade Pay Rs.4800/- [pre-revised] and

' revised Level 8 of 7th CPC Pay Matrix.
Eligibilty The Omcers who are an employee of the Central Government/Public Sector
Criteriz Undertakings/Statutory Bodies following Central Government Rules/ norms

[procedures /pay scales and holding analcgous post on regular basisin the
cadre of Jr. Court Assistant in the parent Cadre/ Central Government/Public
Sector Undertakings/Statuiory Bodies and having (i) five years regular
service in posts in pay scale in PB -2 Rs.8300-34800/- + Grade Pay Rs.4200/-
ang above in the parnm Cadre/Department (i) typing speed of 35 w.p.m. on
computer.
anure The paiod of deputation induding pe find of deputation in another ex-
cadre post held immediately preceding this appointment in the same or
some other Organization or Department of Central Government shall

crdinarily not exceed three years.

Age The Officers should not have crossed the age of 56 years as on the
closing date of receipt of application.
2 The Pay and Allowance and the other terms & conditions of the officers selected for

appointment on deputation basis will be governed by the provisions contained in the DoP&T’s
OM No. 6/08/2009-Estt{Pay.ll) dated 17.06.2010 and relevant amendments thereafter.

3. Applications of the willing officers may be forwarded in the enclosed Annexure through
proper channel, to the Under Secretary, Lokpal, Qudh Corridor , The Ashok Hotel, Chanakyapuri,
New Delhi-110021 by 15" December, 2019 .




a4, while forward‘mgthe app\icat'\on inthe prescr’\bed format,thefo\_\owmgdocuments

may also be sent along with the application:
(a) NOC from the Parent Dcpartment/Ofﬂce for appo'mtment onthis postin the Office ot

Lokpal.

(b) CR Dossier/Attested copies of the ACRS/I—\PAR of the applicant for the last five years:

() vigilance Clearance, Integrity certificate and details of pena\t'\es imposed, if any,
during the last 10 years o the Officer. This should be duly signed by the authorized
Officer.

5. The candigates who 2pply for the post will not be Jllowed O withdraw their
Yyours zithiully,

bsequently_

candidature <y
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(%WU"\ gar [Arun Kumar)
FITEd /Under gecretary

GI\C'PHM'Waa,mq/Secretariat of Lokpa!
&> 011—24100180
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BIO-DATA/CURRICULUM VITAE PROFORMA

ANNEXURE-

1. Narme and Address {in Block letters):

2. Date of Birth (in Christian era):

3.i) Date of entry into service

ii) Date of retirement under Central/
State Government Rules

4, Education Qualification

5. Whether Educational and other
qualifications required for the post are

satisfied. (If any qualification has been
treated as equivalent to the one
prescribed in the Rules, state the

authority for the same)

Qualifications/Experience  required as
mentioned in the advertisement/vacancy
circular

Qualifications /experience possessed by the Officer

Essential

Essential

(a) Qualifications

(a) Qualifications

(b) Experience

(b)Experience

Desirable

Desirable

{c) Qualifications

{a) Qualifications

{(d) Experience

{b)Experience

5.11In the case of Degree znd Post Graduation Qualifica
subject may be indicated by the candidazts.

tions Elective/main subjects and subsidiary

| meet

6. Please siate clearly whether in the
light of entries made by you above, you
the requisite Essential
" Qualifications and work experience of
the nost.

6.1 Note: Borrowing Departments are to provide their spacific comments/views confirming the relevant
Essential Qualification/Work experience possessed by the Candidate (as indicated in the Bio-data) with

reference to the post applied.

.| *important: Pay Band & Grade Pay granted under ACP/MACP are personal to the officer and, therefore,
should not be mentioned. Only Pay band and Grade Pay/ Pay Scale of the Post heid on regular basis to
te mentioned. Details of ACP/MACP with present Pay Band and Grade Pay where such beneﬂts have

hears drawn by the Candidate, may be indicated as below:

Office/ Pay, Pay Band and

Institutionn | Grade Pay drawn
under ACP/MACP
Scheme

From To

7.Nature of present employment i.e. Ad-hoc or
Temparary or Quasi-Permanent or Permanent

7.1. Details of Employment, in chronological order. Enclose a spate sheet duly authenticated by your
signature, if the space below is insufficient.

Office/Institution | Post held on Regular

basis

From To *Pay Band
and Grade
pay/pay Scale
of the post
held on

regular basis

Nature of
Duties (in
details)
highlighting
experience
required for




the post

_l applied fur
|
|
8. In case the present empleyment is heid on deputation/
contract basis, please state-
a) The date of | b) Period of appointment on|c Name of the | d) Name of the post
Initial deputation/ contract parent office/ | and Pay of the post
zppointment organization to | held in substantive
which the | capacity in  the
application parent organization
belongs
8.1 Noie: In case of officers already on deputat the
applications of such officer shouid be forwardad by tne parent
cadre/ Depariment alongwith Cadre Clesrance, Vigilance
Clearance and Integrity Certificate.
8.2 Notea: Information under Column (¢

given in all cases where 2 person is holding a post

n deputaiion

outside the cadre/ organization but still maintaining a lien in his

parent cad re/o.%n' ation
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13. Total emoluments per mo

nth now drawn

Basic Pay with Sca
increment

Dearness Pay/interim
relief/Other Allowances etc.
{with break-up details)

le of Pay and rats of

h

Total Emoluments

14, In cas

e the applicant belongs to an organization which is not following the Central

Government Pay Scales, the latest salary slip issued by the Organization showing the
following detzils may be enclosed.
Basic Pay with Scale of Pay and rate of | Deamess Pay/Interim | Total Emoiuments

increment

reliei/Other Allowances etc.
(with break-up details)
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CERTIFICATION BY THE EMPLOYER/CADRE CONTROLLING AUTHORITY
The information/details provided in the above application by the applicant are true and correct as
per the facts available on records. He possesses educational qualifications and experience mentioned in the
advertisement. If selected, he will be relieved immediately.
2. Also certified that:
i) There is no vigilance or disciplinary case pending/contemplated agaNSt .o
ii) His integrity is certified.

jif) His CR Dassier in original is enclosed/photocopies of the ACRs for the last 5 years duly attested by an
officer of the rank of Under Secretary of the Govt. of India or above are enclosed.

iv) No major/minor penalty has beep imposed on him during the fast 10 years,

Countersign_edr
(Employer/Cadre Controlling Authority with Seal)
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15 A. Additional information, if any, relevant i
to the post you applied for in support of your
suitahility for the post. (This among other
things may provide information with regard to
(i) additional academic qualifications (i)
professional training and (iii) work experience
over and above prescribed in the Vacancy
Circular/Advertisement)

(Note: Enclose a separate sheet, if the space is
insuificient)

15B. Achievements:

Ti 2 candidates are requested to indicet

int o

{ Reszarch publications and reporis
and special projecis

{if) Awards/Scholarships/Official
Aopreciation

{iii) Affiliation wit the
professional bodies/institutions/sccist

I have carafully gone through t’ne vacancy circular/advertisement and | am well aware that the

information furnishad in the Curriculum Vitas duly supporiad by the documents in respect of Essential

ualification/"Work Experience submiited by ma wiil also be assassad by the Selection Commitiee at the time

of selection for the post The information/details provided by me are correct and true to the best of my
| . ithhel
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knowledge end no materig! ving a u'r.:E.'z:’?‘é on niy selection has bee;

Contact No
Date s




